FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SEAROCK INTERNATIONAL PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Searock International Private Limited
2. Date of incorporation of corporate debtor 23.11.2000
3. | Authority under which corporate debtor is | ROC Mumbai
incorporated / registered
4, Corporate Identity No. / Limited Liability | U51109MH2000PTC129722
Identification No. Of Corporate Debtor
5. Address of the registered office and principal | 504, 5th floor, Kshitij Building, Opp
office (if any) of corporate debtor Andheri Sports Complex, Veera Desai
Road, Mumbai - 400053
Additional Place of Business:
1-N4-261/3-2, Sona Palace, Near Infosys
Technology, Kottara Mangaluru, Dakshina
Kannada, Karnataka - 575006
6. Insolvency commencement date in respect of | 23.02.2024 (Order uploaded on NCLT on
corporate debtor 23.02.2024, however it came into
knowledge of IRP on 24.02.2024)
7. Estimated date of closure of insolvency | 20.08.2024
resolution process
8. Name and registration number of the insolvency | Mr. Sanjay Mehra
professional acting as interim resolution | Registration No: IBBI/IPA-001/IP-P-
professional 01818/2019 -2020/12784
0. Address and e-mail of the interim resolution | Add.: B-11, Third Floor, Geetanjali
professional, as registered with the Board Enclave, Opp Aurbindo College, New Delhi
- 110017
Email: sanjay.mehra64@gmail.com
10. | Address and e-mail to be used for correspondence | Add.: Upper Ground Floor, A-381, Defence
with the interim resolution professional Colony, New Delhi - 110024
Process Email ID: cirp.sipl@yahoo.com
11. | Last date for submission of claims 09.03.2024
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in a
class (Three names for each class)
14. | (a) Relevant Forms and Weblink:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court-V, has ordered
the commencement of a Corporate Insolvency Resolution Process of the Searock International
Private Limited on 23.02.2024.

The creditors of Searock International Private Limited are hereby called upon to submit their claims
with proof on or before 09.03.2024 to the interim resolution professional at the address mentioned
against entry No. 10. The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by electronic means.



mailto:sanjay.mehra64@gmail.com
mailto:cirp.sipl@yahoo.com
https://ibbi.gov.in/en/home/downloads

The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016.
The proof of claims is to be submitted by way of following specified forms along with documentary
proof in support of their claims.

Form B- For claims by Operational Creditors (except Workmen and Employees); Form C- For claims
by Financial Creditors, Form CA- For claims by Financial Creditors in a class as aforesaid, Form D-For
claims by Workmen and Employees, Form E- For claims by Authorized Representative of Workmen
and Employees, Form F- For claims by Creditors other than Financial Creditors and Operational
Creditors.

Submission of false or misleading proofs of claim shall attract penalties.

S/d-

Sanjay Mehra

Interim Resolution Professional
IBBI/IPA-001/1P-P-01818/2019 -2020/12784
Searock International Private Limited
Process Email ID: cirp.sipl@yahoo.com
Date: 27/02/2024

Place: New Delhi
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TUESDAY, FEBRUARY 27, 2024

Servoteach Industries Limited
CIM: LEFIZINMH 1394 PLCIRTBAT
Cffice Mo 1029, 10th Flooe, frima Enilation Jewabany Maraicsl Rahels Metroplex Rd
Mivd Space Complex, Malad (W) Mambai, Maharashira, Inda, 400064
E: zzrvoieachindustrieskmitad 8 gmail com

PUBLIC ROTICE -EXTRA ORDINARYGENERAL MEETING OF THE COMPANY TO BE HELD
THROUGH YIDEQ CONFERENCING (VC) OTHER AUDIO-VISUAL MEANS {DAVM)

MOTICE is hereby given that tha Exira-Ordingry Ganaral Maefing (EGM') of tha membars af the
Senvoteach Industries Limited (Thie company) wil be held on Satueday, March 23, 2004 ar 12230 PM
(15T} throwgh wided Cordanancing (VG Cthar Aodio Visual Means (OAVM ) Tacifty provided by Cenlral
Depasitones Serdces Limited COEL andin comphiance with the apobcatia prosisions of Corpanies
Act 2013 and the rules mada tharsundar. raad with Ganersf Circufar dabed Apel 8, 3020 raad with
Circidars dated-Aprl 13, 2020, June 15, J120. Sepember 28, 2020, Decamber 31, 2000 and June
23, 2021, Dacember 28, 2022 end Circulars dated May 12, 2020 and January 15, 2021 issied by
the Seciiities and Exchange Board of Inga {'SEBI Circular) 1o fransact e bushess set aut in the
Malice comvering the EGM.

Corporate Office : 167-189, 2nd Floor, Saldapel, Chennail - B00015.

Branch Office : Hinduja Housing Finance, 506, 5ih Floor, Season Business Cenler, Kahan (W), 421301, Maharashlsa.
Authorized Officer Contact Ma:-

{1 Bunty Ramrakhivani (RRM] 9023004707 Email: bunty.ramrakhiyani@hindujahousingfinance.com

(2] Arun Shinde (RLM) 8668503030 Email: arunshinde.mi@hindujahousingfinance.com,

(3] Rohit Bramhane{CLM) B733TE1647T Email: rohitrameshi@hindujahousingfinance.com

(4} Ashish Kumar{CRM) 82059981164 Email: ashishkumarn@hindujahousingfinance.com:

PUBLIC NOTICE FOR AUCTION CUM SALE

Motice is hereby given 1o the public in general and in particular to the Borrowerd s and Co-Borrower{sh that pursuant to taking physical possession of the secured
assel mentioned hereunder by the Authorized Officer of Hinduja Housing Finance Ltd. under the Securitisation and Reconstruction of Financial Assets and
Enforcarment of Security Interest Act, 2002 for the recavery of amount due fram borrowesn's. we hareby give you nolice that the bedow mentoned secured assel
zhall be sold by the undersigned if vou fail to pay within 30 days of this-notice, the entire outstanding loan amount as per the terms and condifions contained inthe
Loan Agreement and octher documents pertaining ta the Loan-avaited by vau. After expiny of Thirty days, no further notice whatsoavarwill be given io you ard the
below mentioned Secured Azsel will be sold accordingly. Alsc offers are invited by the undersigned in sealed covers for purchase of iImmaovable property, as
described hereunder, fobe sold on, a5 'As IsWhere |5 Basis', "As Iz What Is Bazis' and Whaleveris There 1z Basis', Pariculars of which are given below; -

PUBLIC NOTICE FOR LOSS OF
SHARE CERTIFICATE
Hotice &= hersby glven that the share certdficates
nofs) 1HE00EES, 16800685, 30 zhares bearing
distinctive  pols)  469863745-469863769,
69863 TT0-4693637 74 standing in the namais)
of MEENA DEVI AGARWAL in the books of M/s
RELIANCE IMDUSTRIES LIMITED, has'haea
been oSt mispacedtestroyed  and  the
advertiser hashave applied 1o the company for
Esue ol duplicabe shane certiicabals) in lieu
thereaf, &y person(sh who hasmhave claimis) on
the said =haras Should ldme such claim{s) with
ihe company's reqistrars and ransfer agents wiz
Kfin Techmpiagies Private . Limited,  Seleniym
Tonwer B, Pt no. 31 &32 GachdbowE, Financial
District, Manskramguda, Hyderabed- 500032
willin T3 days Trodm e date of tis rotic faling
which. the company will proceed o issus

RESPONSIVEY

RESPONSIVE

INDUSTRIES LIMITED
CIN; LES100MH1982PLCO2TTST
Registered Office; Belagaon,
Mahagaon Road, Boizar {East),
Teluka Palghar Dist. Thane = 409501
Tele, No. T22-06552621; Fax; (225655210
Website: www tesponsiveindusinies com
E-miail Md: inveslongiesponshentusings oom

MOTICE OF POSTAL BALLOT
AND E-VOTING INFORMATION

Hinduja Housing Finance Limited

Patics &f the EGM for the Snancial year 2023-24 wil be sent in eleckonic mode % the sharshodidars

The Members of Responsive Induglries

diglicabe shast carsficabes) i respact of he ; iR o : ; : 3
EaL'i,';l] o r [5} i resp whege e-mial ids are regisianed with the Compary or e Deposilory Pamicipantis) &s.on Febneary 23, | | Limited {"the Company”) are hereby informed Borrower(s) | Co-Borrower{s)/ Demand Notice Description of the Resarve Price | Eamest Money
¥ Mameis)of e Clhimantish | | 2024, The aforesaid decumiants will be: availabés on the website of the Company at (kilps that pursuant o the provisions of Siclions Guarantor(s) Date and Immovable property (RP) Deposit (EMD)
Dste 260 Feb mﬁ“Em DEVIAGARWAL | | www servateachengineeningn} and on the websie of the siock exchange af wawbseindiacom. | 1108 and 110 and all other applicable Aredd (10% of RP)
: Az par the MCA Cinoulans sad SEBI Circular, no physical copias of the nalica of EGM wil be sant b any i ifany, A 3
Place: Mumbai sharehnides SEPAETOS [HalEss B SO ok 22 [Laan Aceaunt Ho, All that piece and parcel of the land

{"the Act™ réad with Rules 20 and 22 of the

(MHMUMKLY N ADDR000051) & Demand Notice

bearing Prapery at Flat Mo, 101, 158 Floar,

Manngr of registedng and updating email addresses: Companies (Managemenl and (MH/MUM/KLYN/ADDODOOTTO) date: c Win
! ! o T R i p g, Shree Complax, 5. No. 304, CTS "
ALI;“%“;ESE??J;:;T:;‘;TD a} Members halding shares in physical mode are raquested lo send anemail Lo (Meps: "!"jm"'ﬁl.rf'l":'"] Rukes, 2014 mﬂ %”'ﬁ b 1. :;.M:puquﬁulgI{EE? F?.aIm“EIL Diare a il g zgé?ggu:fﬂ Mao. 66, 252-A, Final Plot No. 458,353 5q. R?hl,ﬁgégn&u::ﬂ Rs. 15,70,0004-
B4 P i wnw.servateashengineesing in' £ mit heipdesk & Tnirime.coan along wih recassany documents ke Regulation 44 of t_hE 5'_3':'-'““&_"“ _an'j a. Flal No. B- meshwar Uarshan, Shimpoll] Rs. 86,393,344/ Mir., TPS 3.5.No. 33. CTS MNo, 243 P 7 {Rupees Fiftean
Kodkata -700 001 o i o PaTTbeE {83 g astad San B  Bachaar eard for | | Exchange Board of India {Listing Gbligations Road, Near Suvma Hospital, Kastur Park, Borivali,| {Rupees Eighty Crore Fifty acs Seve
Telaohone 2026 8610 Fodir Mo, Mame oF merber 5 ard sal-atlestod stannad Sopy of PAN Card & aar card for : . Y : 0 b ] Admeasunng  2488-13ituatad al Borivali S et L 5 fty
Emall: kn?kim@alfredhwtueﬂ cam regisierng their amal addresses and Dischosure Raquiremants) Regulations, Mumbai, Maharashira, India - 400082 Six Lacs Ninety (W) Village Barivali, Bombay Suburban Thousand Only}
= R AR 2015 ("SEBI LODR Regulations’), 2. Ms. Kailasben Gohil (Co-Borrower) Three Thousand District Murmbai. Maharashtra - 400009, Rupees Only)

Wiabeile: waw alfredberbert. colin
CIN LT4998WEB 181 8PLCO03IS 168

b1 Members hokling Shares in Demat mode are reguested 1o cordact their respective Depositary

Ry, Flat Mo, B-105 Rameshwar Darshan, Shimpaoli
Paicipan] [or regstanng the email addrassas, Mareer of remode e-woding 304 & valing during the

Foad, Hear Suvima Hospital, Kastur Park, Boival.

Mine Hundrad

Secratarial Standard on General Meatings
; g Farty Four Only)

Inclieding constructed bullding & fxtures,

HaE-d d by the Institule of Can ) : ; -
BTIE s Nerstiy alust - s e orkting o by Mumbai , Maharashirs, india - 400092 e i
MOTICE is hereby given that the] |7he Campany & proving & witing facikty [remate e-wiling) 4o s gharghalders to cast ther woles an all madificabonis), clarficationis). substdion(s) LoanAccaunt Ho. ]

Cartificate of Regisiration of the | | seaiitions sal outin the notics of e EGM, Additionaly, the Campany has sty of vafing thisagh

Compary beang Rein o | |t o S st e o s s s by g o G | [¢/04PErets) hr 0 va s || MHMUMNLIAGOtoaerss) 55| ot o and et i
M.05.04665 dated 29.11.2001 issued | | by s Shareholdars holding, shares in skestroriic modaiptysical mode will Be provided in the Nokice | | 1070, Quieines prascribiad by the Ministry e i Flat Mo A-401 Admeasuring 722.50 5q._ FL.
by Reserve Bank of India has been| | o G of Gorperate Affairs (the "MCAT), Govemment RO Flat Mo, 26; Ajlnk:.r; Tara Apnartmer_wt. Fict Mo, | Rs. Ed,Ed,nlEaI- sl Sarirtiles. CEISL: Standing. on ol Rz, 1,11.00,000/- | Rs. 11,10,000/-
lest £ misplaced. If any person finds the ' For Servoteach Incustries Limited | | ©F N, for conducting postal balio! process O, 5. Mo 1971, INashik, Neer Hen Priyasankul, | (Ripees Sly. | oo isss and parost Land Plot Mo, 15| (Rupesa One. | {Rupees Sleven
same, helshe is requesied 1o feturn sa- | |hrough vibing by slectronic means (“remote il B AnEtie, oA - d P Four LGS | por wn 37 of village Borivall Tal, Borivall, |  CroTe Eleven -ALS Tan
e Carilicats. ko His S amibany. il BT M e-yoting’) vide General Circular Nos. 14/2020 2. ::l:r.l".;?rsggEﬁu:d?!rarl_{ﬂa-?turra:vgll']tN s Eighty Four Sijated Mhada Complex. Gorsi ”: Lacs Only) Thousand Only)
The General Public i also warned| | Place: Mumbai Dlrector | |dated Aprl 8, 2020, 172020 dated April 13, N: 1%'?”"&'{"4:;?;4:[,??? anlasgﬁku? Nﬁéshi'k ; TThGUSﬁﬂd Borlval West, Mumbai - 400082,
against misulilisation of cenificate by | | Date: 27.02.2024 DIN: 09975904 2020, read wilh olher relavan! eirculars Mﬂ.ha-raghtlra |ndia-dEEDde ; - wenD’rﬁr! }EEE
unscrupulous elements, The Campany issued-in this regard, ncludng General . ’ ¥
i5 in (he process of applying Lo the Circular WNo.09/2023 - dated Seplamber 25, {Lean Account No.) Demand All that piece and parcel of land bearing
Reserve Bank of India for issuance of 2023 (collectively, the "MCA Circulars™ and MHMUM/KLYN/ADGO00027T Motice date ! |Flat Mo. B/M04, Jai Shree Balajl Co-
Duplicata Cerlificate of Regisiration, any other apphcable laws and requistions 1. Mr. Anil Singh {Borrower) 20.01.2022 | Dperative Housing Society, Pooja Nagar,
Foi and on Behall of the Company [together referrad 0 as "the Applicable RO, AM404, DLN. Apartment, Mavghar Road, near| Rs. 31,80,542/- | Cabin Cress Road, Bhavander {East) -| Rs. 33,60,000/- Rs. 3,36,000/-
Shobhana Sethi FORM A Laws"), Responsive Industries Limited {“the Datta Mandir, Bhayandar East, Thane,| (Rupees Thirty (401105, Old 5. No. 120, New S.No. 101.| [Rupees Thirty | (Rupees Three
Place : Kolkata Company Secretary PUBLIC ANNOUNCEMENT Company™) sesks approval of the Members Maharashtra - 401105, One Lacs Eighty | Total Extant-44.61 Sq. mir. Bounded by-| Three Lacs Sixty [ Lacs Thirty Six
Drate: 27.02.2024 & CFO [Under Regulafion 6 of the insalvenicy and Bankruptcy Board of india for the Special Business by way of an Spedial 2. Mr. ShashiSingh (Co-Borrower) Theusand Five |East: Flat No. 105, West : Building, | Thousand Only) | Thousand Only)
{Insoivency Resclution Process for Corporate Persons) Regulations, 2016] | |Resalulion as set oul in the Notice of Postal RIO. Add04, D.N. Apartment, Navghar Road, near|  Hundred and | South : Laxmi Building, North :Staircase
FORM NO. INC-26 : Ballot dated February 05, 2024 along with the Datta Mandir, Bhayandar East, Thane,| Fourly Twe |including constructed building & fixtures,
R T TRl SEAROGK INTERNATIONAL PRIVATE LIMITED [ o R b S M i i A i o
PRIVATE LIMITED e REENTu:s S gl ottt sl L8 Lo AncanntEio:) Diamai| | | oo S o and papool Of N nadiing
CIN: UT2200MR2018F T 324173 — i | |In compliance with abovementioned| | | mHIMUM/KLYN/AQ00000457 & Notice date : |F/2tNo. 101, 15t Floor, Gagangii CHEL. | oo o v enne
Rigiistered Offise: 904, Gantram. Opposits| |- ame of Corporate Debior Searock International Private Limited | |ciculars. the elsciionic copise of Postal MH/MUM/KLY N/ADDT000804 09.07.2020 |Befind Shivaji Putla, Survey No. 2123 &1 oS0 T | Rs. 3,54.750-
Railadevi Lake Wagle Estate, Na, Thane, | | < D% of incorparation of Corporate Dedtor | J311.2000 | |Ballot Nobice (‘Nofice’), slong with the 1. Mr. Pankaj Mali {(Borrower) Re. 26.30,081/. |2% Fasar Ali Kasar Al Bhiwandi, Thane) 2 " e | (Three Lacs Fifty
Thane, Maharashira, India, 400604 3, | Adtharky under which Corporate Diebler I | ReC- Mumbal Explanatory Sfatement” have been sent Rfo. Flat Ma. 301, Chintamani Niwas Buoilding, [Fu; eei% T’w&m Maharashtra =42 1308, i Thmﬁ;:‘:-':rj Four Thousand
E-mail ID: rgravino@inyidi.com |incamerated | registerad 1. ) ehactronically by emall to thosa equity Kasarall, Bhiwandi, Thane <421308. Fi'..rs? P ‘]‘hirl.:rr Bourided by- East: Building, West - Eiion Husndrad Seven Hundred
[Pursuant to rule 30 the Companies 4. |Corparate kdenlily Ni. ! Linwed Liabilty | LIS1108MHZ000PTC128722 sharehalders who have ragisterted ther amal 2. Mr. Sarika Mali {Co-Borrower) o Eighty Building, South : Gpan Plot, North : Road Only} Fifty Only)
{Incorporation) Rules, 2014] _ Merililication Mo, of Corprabe Dabbor | | |"0rs with the Company andior the Depasilony Rio. Flat No. 301, Chintamani Niwas Building,| o 0 Gny) Inclisding constructed building & fodures, ¥
Advartisement fo be published in the 5 Mﬁ'es-si »F'l‘f;jw[:ghtgr;:l;uﬁim a:;:mm ?;:nl:ﬁfh FI-.?:“ Hsnhilij mﬁg:{gmﬂuwbimﬂﬁ&lﬂﬁpanﬁ Participants or whose names appeas in the Kaszaral, Bhiwandi, Thane - 421308, with all rights.
mewspaper for changeal registerad office of LS S bt o d il e A i { listof be ;
e s sl e i | Additional Place of Business: 1-44-261/3-2. Sona ;igﬂe;:ﬂdmm?:;'uf a;tgp'f.{';fl..':g:]z; {Lean Account No, | Demand
Batara the Cantral Goveramant |Palate, Near Infosys Techrology, Kottars Mangaluns, | |22 P71 710 i o ?:1 e 3 e MH/MUM/KLYN/ACOO00016E & Notice date -
Regional Director, Western Region B ;mﬁhi?& fiith Cta R et ;f:;fﬂln;;fﬁ nigi'?m,”fffsi.fi VHIMUM/KLYNIAQ 00000574 . 99.07.2020
; & | Insoivency commancamend date in {23.02.2024 [Order uploaded on NCLT on 23.02 2044, bt 1 : i i . Mr. Kalpana av(Borrowe Rs. 23,94.479/- ; ;
I“£§ﬁﬁlﬂeﬂ; i:g'ﬁh;gﬂ]uﬂﬂ%:“?:]“q}j respect of Gorporate Debior howiver i came intg knowledge of IRF.an 24022024 | | Transfer Agent of the Company. The date of Rio. Flat No. 06, EnIE:I Floos, Lesladhar Samruti| (Rupees Twenty filllagﬂrplgﬁrfidczamg mSI?ij?EEg:g e LOS 00800/ Ra. 1005000/
sub-riden (5] of rube 30af the Companas 7. |Estimated date of chosure of inscivency . 1 20.08.2024 completion of dispatch of Notice of Postal CHSL, Opp. 5Bl Bank, Mear Gokul Road,| ThresLacs Floor FlatNo. & O : E—tﬁp'.[e Bank .:.!Irf s {Rup&lf.‘ﬁ One {RUF'H.TEH
(Incorporatior) Rules, 2014 _ |resakition process bt | |Ballot ko the Membars thraugh a-mail s on Panchpakadi, Thane West, Maharastra - 400802, Minety Four | pac g ooaiad i‘haprfs; e ps Crore Five Lacs Lacs HEE
AND B Marne and Regislration rumberof the | M Sanjay Mehra Monday, February 26, 2024. The physical 2. Mr. Santosh Jadhav (Co-Borrower) Thousand Four s ' : ' Only) Thousand Only})
Inthe matter of lnvidi Technologies India insahvancy professicnal acting a= Inbeim | Reg. NocISBIIPA-DOTAP-P-ME1E013 202012784 | coples of the Notice along with Postal Ballot Fio. Flat Mo, 0f, 2nd Floor Lesladhar Samuti Hundred
¥ i 1 FILETIITE T 1] H av ErE IT (il nja Gidve, 1 -
Ma, Thane, Thane, Mahiarashira, India, 400604 " |orafeszicnal, & registerad with tha bosrd | Cop. Aurgindo College, New E':'ejlhi = 110017 ;a:lfm? ggﬁ ?ﬁnltiég tmﬂ:ﬁmsebeeri;ﬂ::l:;:: otz ez ki
) Petitioner | | | - | Email:_sanjay mebeabagigraail corm provided In the MCA -:Zirn::ularsr Tha {Loan Account No.)
Matice is heseby given to the General Publicthial | 110 |Address and e-mat fa be used far | Add.: Upper Graund Floor, A-381, semimunication ofthe assenit or dimn'hrh, MH/MUMKLYNADODD003EE & Demand
the company prapases do make apphcaion fo \camespardence with the Interim | Defnce Calony. Mew Delhi - 110024 |'.|.'I |:, .Id. b in it * I:!'] : MHMUMKLY N AQDDGD0E02 Motice date || that plece and parcel of land bearing
ihe Central G':"-"afnff'ﬂ“"[ under gection 13 of {Resalution Professional i Process Email ID: cirp.siphi@vshoo.com I, WEING, piace. fhrough the 1. Mr. Sunil Singh (Borrower) 21.11.2021  |Flat No. 04, Ground Floor, Apna Nagar
the Companies Act, 2013 seeking confimation | I431] 3at dae for submisson of claims L | [RriKke Sling SyaiEnT oty ; Rio. Fiat No. 04, Gr Floor, Apna Nagar, Complex| Rs, 7.37.37%- |Complex, Preana Co-op Housing Society, Rs. 1,10,000/-
of alteration of the Memorandum of Assaciation '1f'tlé'séﬂ'é'ﬂfﬁm:]-!&'s-.fﬁ;.'. i e B TR | | The Noboe of Postal Baliol aleng wih the Building Mame Know as Preana Co-oparative| (Rupeas Seven |paszr Hﬁlnun'lar'l Mandir. Shalar Villa E-'I R=. 11,00,000/- R : "u' i
af the: Compary in 1erms of the Special resolulion |ntub-section (8A}aF secton 1. sveraned | explanatory statement, mannes of e-vading is Housing Society, Near Hanuman Mandir. Shelar|  Lacs Thiny | Bhiwandi Wada Boad. Bhiwandi Eln?st: (Rupees Eleven ?I'Eﬁﬂ:haﬂeand“
Ezdeidﬂ E}?Q?ﬂﬁdiiﬂ'ﬁf%ﬂ;zﬂ"i Gﬂ%ﬂgﬂt-luh::?trjg :ﬁ-ﬁ-ﬂm Flerir Basakaion Professiang | avadable on-the website of the Company at Village, Bhiwandi - 421302, Seven Thousand| Thane - 421302 ! 3 Lacs Only) ﬂnly}s
1'-!_'5 cma“}. i '{:Mnge ﬂTF;uEEIIEbErEIf D‘ﬂﬂz 13 I?'IETI'EE IZI{II"&E".'E'IG} F"":fE'“ﬂ'ﬂ“ ientihed | A mﬁ:ﬂ-ﬂ-ﬂ!’.’.ﬂﬁ.ﬁ.‘:‘ﬂﬁ:E."!'ﬂ.‘“-.ﬂiﬂﬁ..'!m_" 2. Ml'.. Earﬂi Ei"gh {Eﬂ"'ﬂﬂmr} TI'II‘&E! Hundrﬂd ||-|g;||_;.ding El:lnﬁtl'l.lll;tE‘d bui]dmﬂ; & ﬁ:tufegl
from "state of Maharashira” tn "state of Tamil | | 20 R, BN EEEREC S St news-annguncements! and on the webisite of Rio. Flat No. 04, Gr. Floor Apna Nagar Complex;| Seventy One  |withall ights,
— s | bt et vt | B e R oo
Any person whosei iz fkaly 1 i Pkl ot sl : S . R s, bl i ; : "
hgwpﬁgpmﬁthm?ntrihﬁgggﬁed ﬂr[ﬁ:? 'h'gﬁmmu;féﬁm1 reprEsnialies Eﬂhﬂfﬁﬂﬂlﬂ..ﬁ.ﬂml a;-;_f N?t_iun_al gn:u::k Village, Bhiwandi - 421302,
of the compary may deliver either on the MCA- | Fy e B Svan that e National Company Law Triounsl, Mumbs Bench, Cowt. has orderad the xchange of India Limited at ' i '
i;mpg;ll:::;{mwww;:;.sg:vmuagﬂlﬂggulzﬁgﬁé ﬂgua:simunlﬂﬁa C':Flﬂimzlrwhencpﬁﬁﬂg.ﬁﬁjil Provess of e Searock Internatianal Private Limited on '-'-!I:'T:'-l‘?-rﬁﬂ_ﬂﬂigﬁg EII'lEIPE‘Imh?wEt:GI[iaT M:"Si ﬂhﬁﬁﬁ&ﬁﬁfﬁﬁ#ﬂﬂﬂﬂlﬁﬂ " — ggsgz:tprlerftat;f:aﬁaﬁﬁ gflj [IEH’E:'IIJE;IITIII:IS
; % : . n FREIFTY TR I Lirmit o '
by registered post of his/her oblections:| | Thecresiors of Beanack lntsrmabional Privats Limibed aré heneby caied upeon i subiitIhei clsims with progt o hm:us.'-'.'instafnte I;ﬁ?nﬁmﬂ ;}1 =k MHIMUM/KLYN/AG00000897 Motice date |admeasuring385Sq.ft.|.235.785q. mirs,
supported by en affidasil stating the nature of o bifore 09.03.2024 fa the intedm ressution professional ab 812 address mentioned agaist endry Mo, 100 The '|"|-E|:|- I e o Saed 1. Mr. Rakesh Diﬂlliﬂﬂmrj ; 12.08.2021 ELIJ'I'I:’ Up arga On “'IE Ground Flaar in Rs. 10,10,000/- Rs. 1.01.000/-
hig!har interest and grounds ol opposilion 10| | frencis eediors shak subent thei claims with geoof by elecronic maans orly. AR other crecilors may submd the | | m#'anm o 2 i PRS0 : i Rio. Flat Mo. 901, Gr. Floor, A/2FA Wing, Apana| Rs. 7,83.484/- | Building Al In the building Known As Apna {Rupees Ten Ftl s 0
the Regionat Directr 3 the address: Everest, | | dairs wilh proolinpersan, by postor by elecironic means 108 and 1106t the Companies Act, 2013 read Magar, Mear Hanuman Mandir, Shalar Gaon| {Rupees Seven |Nagar, Constructed an Land bearing Lapc I (Rupees Une
5th Flgor, ‘100 Maring Drive, Mumbai, | | Thesubmissionfpeoal ofsdaims should be made in acocedancs with Chapter IV of e Insabency and Bankruptey | |'with Pules 20 and 22 the Companies bhiwand , Dis. Thane Maharashtra - 421302, Lacs Sixty Three| Survey No. 14171401 And 141112201 | 2 d“g | HES L
Maharashtra- 400002, within fourteen days of | | Boerdof India (lnsclventy Fesolulion Process bor Carporate Persons) Requistions, 2016 The srocfofelsms isle| | (Managemant and Admiristration) Rudes, 2, Mr, Pinky Dixit (Co Borrower) Thiousand Faur |lying being and Situated At village Shelar ugand Only)} | Thousand Only)
jhe dete of publication of this netise: with 2 copy uasmmbv_wa_r.r-:frjimrgm-:ﬁu:_lrm-:m!ungmmumummawpwmsupmnflnm:.ﬁa_urna 3014, and Regulslion 44 of the SEBI (Listing Rio. Flal No. 007, Gr. Floar, A/2/A Wing, Agana| Hundred Eighty | Taluka Bhiwandi Dist. Thane.
i tha applicant comparny atﬂsﬁregmhared offica El:ﬂ'l'lEI-Fclr ﬁam:_l:yupqaﬁmal-ﬂreﬂ»_:-mg:cgrﬂﬂmnﬁdEn‘-pi::}'En:s!» FI:FM'U-FE.I":IBEE'FE I:Ig!'Fr-Eﬁ:-!d Ohligations and Disciosure Requ i) Magar. Mear Hanuman Mandir Shelar Gaon Four anly) Bounded By- North : Open Plot. East : D
at e address mentsaned above: Crddilors, Fomm GA- Fror ciaims by Firancia Gredilors in 8 chass as afteesaid, Sorm D4Far daimes i Wovkenes and RiT A ket i 3 e e y
For and on behalf of the Applicant Eﬂﬁﬁf& :ﬁg E Ffr'-:; r-I:[f:rlrg r?j mﬂﬂaﬁ;ﬂe&%ﬂwﬁm Empioryees, Form F- For elaims by E:gmlla f;f: [us.m SD é Em é@. f EEr.EI -l:ﬁgag Bhiwandi, Dist. Thane Maharashira - 21302, Building, West : Building, South ; Road.
r 2 3 - T (3 eI L 13 L3 TES |, } 1:.' H
Ivie Technologies India Private Limted | | g\ pnissionotfaiseormisiading praots of s shall tract pnltes. Sanjay Metra| [remote e-voting facility to sl the| | |oanfecountilo) @ sio7s Al that piece and paresl of land bearing
RAJINDER SINGHANIA interim Resoluticn Profassionsl, Searock intamational Private Limited | | shareholdiers. Forthis purpose, the Company MH/MUMTIWL AD00000221 Demand Flat No. 203, MNawraina Apartment,
Place: Maharashtra Director | | Date : 27.02.3024 Regn. Mo IBERIPAQO1P-P-01 81802089 - 202012784 | | has appointed Mis. Link Blime India Prvate 1. Mr. Sanjay Shinde (Borrowar) Motice date |MNavratna Apadmeant, CHS Lid, Plot Mo, 51,
Il'B:tlE.' 25“12“‘!‘ DIH EEE"“}HI! LPI.HI:E: ME‘HDE‘"‘I FFGE'B‘\-E-E EI'I"IHil |D. m.ﬂﬂ@}'ﬂhﬁﬂ.ﬂﬂm‘ L||T='1E-'|j ihErEina&E‘r rEFEn-Ed .:D a5 lLiI'II'i H,I'ﬂ 2‘1}3. NE'-.I'{EtI'I.E ﬁparﬂnen’r. FI':H N-ﬂ' 51:' E-'E':tﬂr 1&1“-2‘”‘21 E-'E.'I:.!EITE H-E‘."!'Ut, Na'd'i Mumbﬁﬂm?ﬂﬁ RS E-ﬁ,ﬂﬂ ﬂl]ﬂ.f- EE-. E,-d-ﬂ'_.ﬂuﬂ.ll-
infime”™ or “Service Provider’) for. providing 6, Node 3, Nerul - 400706, Mavi Mumbai, near| ~s» 30.73.000/ | Bounded by : - North: Arunodaya Socisty, | o L0 ecpy, | (Rupees Eight
JM FINANCIAL HOME LOANS LIMITED A i Enianciar | |remete eeling faciites 1 the Nembers, Sarsole Depo, Maharashtra, India - 400706, \Rippes: Thity, | East: Shree Hain. |l Sartn feeass Rosd, | ot Laes only). | .. taes Fory

Lacs Seventy
Thres Thousand

West : Sangharsh Apariment, South |
VasanbAppariment’ Accass Hoad.

Thousand Only)

gnabling them bocast their vate elecironically
And i & SECUNe Manner,

2. Mrs. Tanuja Shinde (Co-Bormower)

HCHELORR Rio. 203, Navratna Apartment, Plot Ma. 51, Sector

Corporate Identity Number: US5998MH2016PLC 288534

14.

address

by Ay party in this regand.
Place: Mumba

{inantiadexp. epapr.in

drawnin fenour of *JM Financial Home Loans Limited * payable gt Mumbai and the bafancs amount shall be pasd by the successiul bicdder
within 15.days from the date of confemation of sale by Bark. The EMD a3 wall a5 Sale Price paid by ihe inferested bidders shall camy no
interest. The deposit of EMD or 25% of sale price, whabever tha caze may be shall be forfaited by the "M Financial Home Laans Limited”,
if the succasshil biddes fils o adhere bo the beems of sale or commils any defaull,

9. The succasshil bidder shall bear all expenses including statulory duestaxes/bls ele, b Murscipsl Corporation of any ofher authorilies
and fees pavable for stamp duty, registration =2 efc. for regisiration of the "Sale Certifizate’,

10, J8! Financial Home Loans Limited goas not take any responsibiEy to procume any pearmession™O0C from any Authority or undar any other
{enw in forca in respactof property offered of any othér dues | e outstanding wateralectrc dues, property ax or ather chargasif any.

1. Any arrears, dues, laxes, VAT, TOS, G5T, charges an the proparty whether statutory or otherwise inchuding stamp duly/regisiration feas
on sale of properiy shal be bomie by the purchaser only,

12, The bidders shod make discreel enquites &3 regands fo chargelencumbrancessiatutory dues on e property and should satisfy
tharmsedves aboud the title, extant, guality of the proparty bedore submiitting their bid. No claim of whatsoaver natura ragarding charges,
ancumbraness ovar the propaty and any ofher matfer ete.. ghall be entertaned afler submission of the anline bid.

13, The Adhonized Officer has absalute right 1o acoepd or reject any or 3l he offersiids or adjournicancel the sale without assigning any

rezsonormsdify any iermeof salewithout any prior notice.

Tothe begt of its knowsedge andinformation, the M Finsncial Home Loans Limiled is nol awsaee of any encumbrances on the properties o

be sokd. Intarasted parties shauld make their own assassmant of the propartias i their satsfaction. Bank does nalin any way quaranies

or makes any represantakon with regard bo the fitnessfite of the sforesaid properties.

For any other information, contact at Mr. Kishor Jagtap -8850487119 email at : krantl.rane@jmil.com may be contacted at the above

STATUTORY 15 DAYS NOTICE UNDER RULE 6{2), 8{6) & 3(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002

+ The Borrower/Co-Bomowers!guarantors'morigagers are hereby noiified to pay the sum as mentioned above along. with up to date interest
and anc#ary expansas bafora auction failing which the auction of morgaged property mentioned above shall take place and balance duagif
any shall b recavered with mieresticost, Intaase of no bid recaived in the auchon sale on the dale fised for auchion, the secured creditor shal
b at libarty to-sale this property by way of privata treaty 1o any prospective birver. Bomowen'Co-Borawars/Guarantorsiiongagers are heseby
callad vpon to SHIFT/REMOVE ALL HOUSEHOLD ARTICLES /PERSONAL BELONGINGS IF ANY LYING IN THE REPOSSESSED

of this notice, the campany shall be constraingd to removershift f dispose off the same on “as s where i5, a2 55 what is and whatever thena iz
basis” at Bomower Co-Somowersiguaranions/morigagers risk; responsibilibes & cost. Company shall not be responsible for any olaim rased

PROPERTY, as per Panchnamailnventory repot prepared at the time of taking possession of the morgaged property, within 7 {seven) days For Responsive Industries Limited
from the date of thisnotice. On Tailune to'shift household adiclesiperzonal belongings within stipulsted penicd of 7 |seven)days from the date W— Sd/-
ini Sharma

Authosizad Officer

Exchange of Indi Limited 2t v nssindia com,
and shall 250 be paced on S webaie of the
Company &l wwwresponsiveindysines com
and onEwwebsie of s Link Infime lndia Privaio
Lirrsted &t hips:finskavole lnkinkine oo in waihn
2 [two] working days- from fhe end of the
e-voling period in accordance with the
provisions of the SEET LODR Requlaticns. The
resultof the Posial Balit wil also be displayed
at the Reqiztered Office cithe Cornpany.
The Resolution, if passed through Postal
Baliat, will be deemed 1o hawe been passedion
e last daie speciBed-for remote e-waiing i
Thursday, March 28, 2024, Further, resolstion
passed by the Members through Posial Ballot
is deemad o have been passad as if they are
passad at a General Meating of the Mambers.
in case shareholdars’ members have any
queries  reganding  Postal Bafio! through
remate e-voting, they may rafer the
Frequantly Asked CQuestions (FAQE) and
InstaViota e-wofing manual -available at
htlps:finstavoba inkinlime.ooin wder Heln
sechion or can wrile. an e-matl fo
enoices@linkintime.coin or-cad on G2
A1EE0ND.

By Order of the Board of Directors

Company Sécretary & Compliance Officer
Place: Mumbai
Date: February 26, 2024

o e =Gy R Rl Ba

Corpoeale Office Address: 3rd Floor Suashish IT Park, PlotNo B8E, Off Datla Pada Road, Borivali East, Mumbai - 400086 Gy Hines Mamibsie:: whoss: name: 6. Node 3, Nerul - 400706, Navi Mumbai, near| ~ On'¥! | Including constructed bullding & fixtures,
ME'EEE NOTICE racorded in the Register of Memiers or in the Sarsole Depo, Maharashtra, India - 400705, WL 2l PR
Motice is hereby given for conducting Auction sale under the Securiization and Reconstrection of Financial Aszats and Enforcemant of Fegster of Beneficiz! Owners maintained by Al that olecs and oarcel of land beasin
Securly Interest Act 2002 {SARFAESI ACT) and Rules 8(8) & 9 of the Security Interest (Enforcament) Rules 2002 oftheimmovable properties, | [the Depositones ae on Cutioff date ie. Property Af Flat A0 Admeasuring 509
mortgaged to the JM Financial Home Loans Limited (hereinatier referred to as the “JFMHLL". Wheress the betow mentioned borrower Friday, February 23, 2024 shall be entified to (Loan Account No.) Sq. . Built Up. (47.30 5q. mirs.) On 3rd
fafledt 1o rapay the loan amounts o the hank, within 60 days from the date af the nolice mentioned in table issued by s authorzed officer under | | avad the facility of remote e-voting. Detalled MH/MUM/KLYN/AODOOD0123 & Demand |Fi0 " e ine Bilding Known As Ganraj
sechion 13(2) of the SARFAESI ACT 2002 procadure w.rl e-voling have been sant to TH;AMU:"KIH%?PWM:W Notice date |- ey Situated P&T Colony Gandhi Rs. 2,37,600/-
WHEREALS the Bark has pursuani o he powers vestedn it irough ts suhorized ofice taen the POSSESSION ofthe morigaged property | | the regisered email 10.and oo avaiablern | [ (- (6 Nesiam AObeva (Borowerd o | 12082020 5o0s ear TPM. Church Constructea| £ 237000 | (Rupses Two
as mentioned in table undar the provisions of Rula B{1) of the Security Intarest (Enforcamant) Rules 2002 and undar the provisions of section the Notice of Postal Ballot. 'EI-|:|.':.| o Ma ndl Hal:;ia Sn rasr:gwa:si Dombivali T;' i 'EEI'E*:‘E"“E'I' on Land Bearing Bhumapan Kramank No, Tﬁara: Line ¥ Lacs Thirty
13(4) of the SARFAESIACT 2002 andin exsrcise of the powers corferred there under, The remote e-voling faclity would be E ot 491504, Boas. s ' iLat:‘s.p?rTrn ?;:E'n: 41, Upvibhag Kramank 1 Siuated Atl g eveniy Six Seven Thousand
WHEREAS even thereafter the borrower has failed to repay the aforesaid loan amount to the Bank, the authorized officer of the Bank | | @vatable during he following period: 2. Mr. Rohidas Abhang (Co-Borrawer) Thﬂuaang Five | /ilage NandivaliTal. Kalyan Dist. Thane. | gy cang oniy) | 5P Hundred
has decided to sall the scheduled propertyfies “AS IS WHERE IS”, “AS 15 WHAT IS” and “WHATEVER THERE IS” basis throughthe |  |[CommencementWednesday, Rio. 11, Gavdew Krupa, Building Patharli Road,| Hundred Forty | o7 * Open Plot, Bast - Road/Balaji Qnly)
process of INVITING BIDS CUM AUCTION for the below mentioned propertyfies from the intending buyers on the following terms | ||of remote e-vating |.f§hﬂr;:ra quéf;m al Opp. Shree Mangal Hall, Gograss Wadi, Dombivali|  Five Only) E;‘;E%—w in“’g“‘ Church, South:
and conditions: WA East-421201,
= Including conslructed bullding & fxtures,
RORROWER'S Damand Notice date snd Description of Property Reserved EMD Ennclusln‘n nffThﬂsdgg_. lt:rl:h SEE. with 2l r}gghts. a
et ool L = meflng d Il:ﬂ '||at' = .hlal::!i .frc}r All that piece and pareel of land bearing |
. : - e-voting module will be disa at piece and parcel of land bearing
1. “r: Hadhmr ﬁ-ﬂi?ﬂﬂ Hamgl r'-lr.'.faﬁ, FID'I N, 0 E‘ EEE'. HE': E’E‘. I:hm EE!fﬂI.'.Ir HE- HE' 'l"'zllil'l' aﬂ[-!r {I&ﬂlil 'P.M G ThLI‘I'EdE : “ﬂﬂ:h Prﬂp.ﬂ-ﬂj- &t Flat A|,3|'_'|2 Miﬂﬁ&auriﬁg .EI'_'IB
: n ! ¥ L A tH
Krishnarav Salunkhe Ay T, Privadarshani Vidhyadhan Marg, Cls ne. 1C/4/775 of | 1.30,00,000¢-| 13,00,000/- gl {LoanAccount No.) & Built Up (47.30 Sq. mirs.) On 3
2. Mrs. Mansi Salunkhe 2501572023 Jillags Charkos. Kandival (Wesd, Makarashira. 400067 28, 2024 by Link Infime. Unce the vote on the MH/MUM/KLYN/A0DDO00124 & Bemand |23 BulkUp (47,50 Sq. mitrs.) Un. e
g oD, ol bt s resciution is cast by the Member, hedshe shall MH/MUMKLY N/ ADDOO0DEET Notica dabe Floor of the Building Known As Ganraj
|rI5F|E'3|iﬂﬂ':|rPfﬂ.'.3€fl.':|' OR032024 from 11.00AM. 10 02.00 P M, nt hEHﬁﬂﬁﬂ‘Eﬁbﬁl’.ﬁHﬂﬂE i|‘3IJ|:|$I:-'!lI|UEI'IU':,' The 1. Mr. Rohidas Abhang (Borrower) 12.08.2021 Complax Eﬂ:ualeﬂ: P&T Colony Gandhd Rs. 23,76,000/- Rs. 2,37,600/-
Larstdate for bid subrission - 14/03/202411 3.00 PM voling rights shall bs reckoned on the paid-up Rio. 11, Gavdevi Krupa, Building Pathari Road;| Rs. 19,39 545, 7927 Hear TRM. Liureh Gonstnicted)| gy peas Twenty | (RUPSES o
Diate of Auction ARI052024 betwaen 11.00AM D 1P M vatue of equty shares regestered in‘the name Opp. Shree Mangal Hall, Gograss Wadi, Dombivali| (Rupees Eleven EI"D 41‘3”U wﬁ;ﬁgﬂm;r;:?}?ain Situr;.-;n;r-;.t Thres Lacs Eﬂv:;?rhuusgnd
Place of Auction - 3rd Floar, Suashish |TPark, Plotho, S9E, off Ciatia Para Road, Opp, Tata Stesl, Borival (E), Murmbai - 400 056 of the Members as on the Cut-off Date ie. East-421201, Lacs Thirty Nine [y e oo il Digh Thafic, | oovotity SN Six Hundred
; Friday, February 23, 2024. A parson who iz 2. Mr. Neelam Abhang (Co-Borrower) Thousand Five = : e ' | Theusand Only)
TERMS AND CONDITIONS OF SALE: g ﬁemmra&wtﬁe P Dt i Rio. 11, Gavdevi Krupa, Building Patharli Road.| Hundred Fort Morth : Open Plol, East : Road/Balaji Only)
1. E]'ldﬂ'ﬁﬂ?w?an ﬁgﬁa&;ﬁe property is available with Authorized officer. The properies/documentscan be inspected after fiang date and i “_“5- Mok ¥ Jr F'LI:II"-T.I;HI i ;ur F:rmﬁ. El';.-l'ﬂE' iidiri IG-I}QFHHE W I:rmnbi'-‘al;e Five Only) ¥ E L:gl% :ﬂi:;est Church, South:;
vt the A car. : R ' East-421201. ; : _— :
2. Auction wil b conducted physically at 3rdth Floor, Suashish IT Park, Plot No. 68E, off Datta Pada Road, Opp. Tata Steel, Borval (E), 'rmm"*’ O e Including constructed building & fixtures,
3. Theinlending bidders should be presentin person for the Auclion and paricipate personally and give 8 declaration inwriling fo the effect it DDE"? sl FEFE . F
Pl g : Meotice of Postal Ballot are requasted b write {Loan AccountNo.)
that hefshi iz bidding for himseliherself. NoAuthorized person allowes. ; ;
: : ; . : R . W the Company threagh an email  on MHMUMKLYN/ADD0000521 &
4. Thaintending bidders may obtain the Tendar Forns from Ja Fnancial Home Loans Limded . Address - 3nd Floor, Suashish IT Park, Plot investorfiresponsieindusties, com, MHMUMKLY N/ ADOOOO0RES
Na.BEE, off Dalta Pada Road, Opp. Tala Steel, Borivali (E), Mumbai-400 065 The Company has appainted Mis. Mayank 1. Mr. Suraj Sharma (Borrower) Demand
8, Themiending bidders should submit their bads only in the lender farm prescribed in sealed envelopes addressed o the Authorized Officer, Arara & Co., Practcing Company Secrelaries Ric. Flat No, 503, Jagannath Apartment, Chera| Notice date |All that pisce and parcel of land bearing R 7 B0.GADI
JM Financial Home Loans Linited, together with 2 Pay OrderDemand Draft for an EMD of 10% of the Resetve Price, drawn in favar of having address at OFfice no, 101, Udyog Nagar, Near Lahu Smruli Buiiding. Dombivali 18.10.2021 |Property at Flal No. 503, Jagganath| Rs.26,064000- | o 0] Torc
* I Financial Horme Loans Limited” payable at Mumbai on or befora 6 pen on 140372024 of Tender-curm-Auction Sale heredy notifed. Bhavan, Scnawsls Lane, Goregaon Eas, East-421201, Rs. 22,30,545 |Apartment Survey No. 65, Hissa No. &, | (Rupees Twenty Laga Sixty
6. Forinspectionof the Fraperty and olher particulars, the intending purchasermay cortact JM Financial Home Loans Limited . Address - hhmbal-400063 Maharashtra, India as the Z. Mr. Vinod Sharma (Co Borrower) (Rupees Twenty F"i:'li‘f: Situated at Village HE’II"bEjT'.I'EI:h & Zilla|  Six Lacs Six Thasesand Six
Srth Floor, Susshish IT Park, Plot Mo, G8E, off Datta Pada Road, Opp. Tata Steel, Borvas (E), Mumbai - 400 06 ~Officer Name Serufinizar for conductng the pestal ballot and Rio. Flat Mo, 503, Jagannglh .E:.pz_lrtmenl.. Gnera_c Two Lakh Thuri;.,r Parishad Thane, Dombivah E;ug.t. Thane, Thousand Four Hundred Forty
(Numbser) The Properyliesis sold on-As-is-where-is" and-As-is-what-is” conditicn basss, remte e-yofing process in accorance wilh fhe MNaga I Near Lahu Smruti Building, Dombivali| Thousand Five (Bounded By- North: Building, East : Hundrad only) aniy)
7. The sealed Tenders will be opened in the presence of the intending bidders by 118m on the 15032024 of Tender-curm-aucion Sale applicatie laws inafairand ransparent ranrer = aﬂﬂ-l—;ﬁmﬂh s b Huli_'!l:i'rﬂl:l. ':Dl'!}' Road, West : Open Plot, South : Building.
herety nokified. Though ingeneral the same will be by way of closed fenders, the Authorized Officer may .31 his sole discretion, conduct The results declared zlong with fhe ' H’.l'r:rFl.':lltﬁ?:D 503 ajg"a;mc;lhu;t;mrl e ve only)
an Auction among the inferasied bidders who degire 1o Quote a bad highar than the one recaived inthe closed lendir procass, and insuch Scrutinizer'’s Report, will be infimated & e Haéar Near. Laﬁu Egmruti Building D'i:;'-I'I'IDi"l'Eh
anevent, the sale shall be conferred on the person making highestbid, The sale, however, is subjectto confirmation of J& Financial Home Stock Exchanges where the Company's East-421201 '
Loans Limited.. _ shares are lsted e, BSE Limited &t
6. Tha successful bidderis requited to deposit 25% of the bid amount inclusive of EMD), on the same day by elecironicmoce /DO Cheque | fwww.bseindia.com and Mational Stock| | 4, | ast Date of Submission of Sealed BidiOffer in the prescribed tender forms along with EMD and KYC is 26.03.2024 between 10:00 AM to 4:00 PM. at the

Branch Office: Hinduja Housing Finance, 508, 5tk Floor, Season Business Canter, Kalvan (W), 421301, Maharashira. Tendars thal arg not filled up a0
tenders received beyvand last date will be considered as invalid tender and shall accordingly be rejected, Mo interest shall ke paid onthe EMD

Date of Opaming of the BidiOffar (Aochon Date) for Proparty is 27.03.2024 at the above-mentionad branch office addrass at 11.00 AM, The tendar willbe
apenad inthe presence of the Authorized Officer
Date of Inspection of the lmmovable Properiy i on 22.03.2024 between 11.00 AMto 5.00 PM.
Further interést will be charged as applicable, a5 per the Loan Agreement on the amount ocutstanding inthe nalice and incidental expensas, costs, eto., is

due and payable il its realization.

The nolice is haraby given fo the Barrower’s and Co-Borrower's fo remain present parsonally at the tima of sale and they can bring the intending

buyersipurchasers for purchasing the immovable property asdescribed hereinabove, as perthe

rticulars of Terms and Conditions of Sale,

The detail lerms and condifions of Ihe avction sale are incorparaled in the prescribed tander form. Tender forms are available al the above-menticnad

Branch office,

The Immovable propety will be sald fothe highest bdder. However, the Authorized Officer reserves the absolute discretion to-allow inter 22 bidding, i

desmad necessary. The Prope

as mantioned will not be soid below Resarve Prica,

HHFL (RINDLULIA HOUSING FINANCE LIMITED) i= not responzible for any liabilites whatsoever pending upon the groperty as menfioned above. The
Propearly shall be auctioned on "As |5 Where 15 Basis', 'As 13 What 15 Basis and Whatever |s Thare 15 Basis™,
The Total Lean Outstanding amount is not the loan foreclosure amount. Al other charges [if any) shall be calculated atthe time of closure of the loan

. The Dermand Drafl should be made in favoe of " HINDUJA HOUSING FINANCE LIMITED® payable at Kalyan.

Forfurther details, contact the Authorized Officer, at the abovementioned Office address.

Place : Kalyan
Date : 27.02.2024

Sdf-
Autheorized Officer
For, Hinduja Housing Finance Limited
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TATA ELXSI LTD

Regd. Office: ITPB Road, Whitefield, Bengaluru, Kamataka - 560048

Motice is hereby given that the certificates for the under mentioned
securities of the Company has/have been lost/mislaid and the
holder(s) of the said shares have applied to the company to issue
duplicate certificate(s). Any person who has a claim in respect of
the sald securities should lodge such claim with the company at its
Registered Office within 15 days from this date else the company
will proceed to issue duplicate cartificates without furthar intimation

T L T TERE TS SEEEessy e s FPTEE s s

Name of Holder(s)[Certificatd  Folio | Distinctive | No. of
[ Mo, Mo, Securlties
Hinaben B, Modi 127662 |EXH0021364 | 18240241 - | 100
umar N. Modi 18240340

Mame of Applicant

Date : 25/02/2024 Hinaben B. Modi

Place : Ahmedabad

e GOVERNMENT OF INDIA
ﬁ Ministry of Fimance, Deptt. of Financial Senvicas
DEBTS RECOVERY

" TRIBUNAL -2, BENGALURU

BSNL Building (4th Floor) Telephane Hougs,

Rajbhawan Rosd, Bengaluru— 550 001

Bharatkumar N. Modi 1

INGERSOLL RAND INDIA LTD

Regd. Office: 1st Floor, Subramanya Arcade No.12M1
Bannerghatta Road, Bengaluru - 560029

Notice is hereby given that the certificates for the under mentioned
securities of the Company has/have been lost/mislaid and the
holder(s) of the said shares have applied fo the company to issue
duplicate certificate(s). Any person who has a claim in respect of
the said securities should lodge such claim with the company at its
Registered Office within 15 days from this date else the company
will proceed 1o issue duplicate certificates without further intirmation.

Name of Holder(s)|Certificaty  Folio Distinctive | No. of
No. MNo. Ma. [Securities
Vinaykant Dave : 07848878+ 400
{Dﬂm::ll Mu%&m ISV000341 DTR4B0TT
Yashkumari Dave ¥ 0031406188< 100
Tﬁm 1SV000341 0031406287 I
Date : 25/02/2024 Name of Applicant
Place : Ahmedabad Yashkumari Dave
[ FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptey Board of India
(Insalvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SEAROCK INTERNATIONAL PRIVATE LIMITED

_ RELEVANT PARTICULARS
|Narme of Corparate Deblor Searock International Private Limited
Dabe of Ncarporafion af Corparate Dediloe | 23112000
| Autherity undar which Corporate Debdor is | RoC- Mumba
incorparated [ registanad
4. | Corporate idertity Mo, ¢ Limibad Lability
derihcatian Mo, of Lomorate Debdor |
Addrags of the regstensd office ang 504, 5th Floor, Kshig Buldng, Cpp &ndhan Sports
principal affice §if any) of Conporate Dabbor | Complex Weera Desal Road, Mumbai - 400053
Additional Place of Business: 1-M4-261/3-2, Sona
Falaca, Meer Infosys Technoligy, Kottara Mangalund,
Dekshing Kannada, Kemataka - 575008

{23.02.2024 |Ordar upioaded on NCLT on 23.02.2024,

ot P ]

| S I0SMHZO00PTC 120722

=1

| . | Insahsancy commencamant date in

{respect of Camporata Debior | howevar it came imio knowladge of IRF on 24,02 2024}
| 7. Estimated date of chosure of insolvency | 20.08.2024
| Pasoitan process

| M. Sanjay Mehra

: g. | Mame and Regisiration numbear of the
| Req. Mo IBENFA-OIIP-P-018 182019 - 20201 2784

tinsohvency professional acting a5 intedm
| Resolubon Professional _
Ackdrass & email of e miterim resalution

| Add.: B-11, Thrd Floar, GEHEI‘I,EI[I Enclave
| professional, 3% reqistaned with the baard

Cipo Aurbindo College, Mew Delbi - 110017
Emall: sanjaymehraéd@gmail.com
Add.: Ugper Ground Floar, A-381,
Defence Colony, New Delhi - 110024
{ Resclutan Professional Process Email ID: cirp.spl@yahoo com
1. Last date for submissic of claims \bg032024
{12 | Cianses of credioes, i ey, under clause (D) | NA
of sub-sacion{BA) of sechion 21, ascariained
byt Imderri m Riesoiuion Prodassional

=

=|:h.-:|r.lrass & e-mail b be used far
| | cormaspondance with tha Inferim

TRC NO: 73412018
Bank of India
Market Yard [Belgaum) Branch,
APM.C. Wehr Nagar,
Belgauwm Dhetrct-550010,
«Cerificate Holder Bank

Versus
Sri. Bazayya Basalingayya Mathapathi &
anothers  ...Cerified Debtor’ Defendants
1. Sri. Basayya Basalingayya Mathapathi
o, &, Basafingayya, Resding at Ghote
Village, Jamakhand Taluk, Bagaikot District
2. Sri. Yallappa Bhimappa Mahar S
Sn. Bhimappa Mahar Residing at Tungal
Vilage, Jarakhand Takk, Bagalke! Distrcl

..Certified DebtorDefendants
In Wiewof the Recovery Cerificate izsuad in OA&
Ne., 14612014 pazsed by the Hon'ble Presiding
Cfficer, DRT, Bangalore on did, 11.2.2015 an
amount of B5.15,31,305.1%- [Rupees Fifteen
Lakhs Thirty One Thousand Three Hundred
Five and Paise Ninateen Only) is due against
you along with interest-and oosts from date of
filling of CrAGs 1l reakzation of 1he Recowery
Certificate,
In addiion. bo-the sum aloresaid you will ba
liakde b pay il charges and expanszes incurred
inrespect, of the service of this notice and other
process that may be taken for recoveding e
amount due
You- are hereby caBed wpan 1o dsposit e
amount within 15 days of the-receipt of the
nelice, failing which the recovery shall be mada
a5 parrules,
Cshven under my fand and seal of the Tribunal
on B1st day of Awgust 2019,

Sdi-

Recovery Officer-2,
Debts Recovery Tribunal-2
Bangalore.
Mote: Alfsabon is inviled to Ry 16 of the
second Schadule of e Income Tax Act 1961
read with Recovery of Debls Dua Lo Banks and
Financiad [nstitulions Act 1993 which s
resprodisced below:
"Rk 16[ 1) wheare 4 notice has bean served on
a defalfier under Rule 2, the defaulter ar his
represanialive in interasl shall nof be
caompelerd 1o morlgags, charge, lBase of
nltherasse deal with any property belongsg 1o
him except with the pesmession of the Debis
Recovary Officer, nor shall any chvil cour izsue
any process against such propery inexecution
of 8 decnes for the payment of money.
(2} Whers an aliachrment his baen made under
thig schedule any pervabe transfer or delivery of
the progery sitached or of any ntenest tharen
and any payment bo the defaulter of any debt,
dividend or other moniés contrary %0 such
attachment, shall be void, az agamszt all daims
enforceable under the aftachment.”
(3 You ae also lable lo dsckss vour assels
both. movable and mmovabie o thes Tribunal
alorg with the Income Tax Relums of last Syear:

113 Names of msalvency professonds identiied | NA
{1 act as authorised represantztive of ceditons
{inaclassittree namies forsach class)

{14! (a) Relevant forms end

i1 Detads of guthonized representatives

| | areavailable ab )

| Miodea ks hiereby given that e National Company Law Tribunal, Mumbal Bench, Court-V. has onferad the

| commencement of & Corporate Insakency Resolion Procass of the SBearock International Prreaie Limited an

| 3002 0.

| The craditors of Searock Inernationad Private Limited sre hersty cailed upen 0 st far cims with proof on

[or bofore 09.03,2024 o the inlerim resclulion professioral 2 te acdress mesdoned againgt eniry Mo, 10, The

| financial credioes shal submil thek dakrs with prood by elecionis mesns anly. Al olher credivars ray sufend the

| claime with proodin person, by pastor by elecinonic means.

| Tha st sonof proot of claims should be mada In acoordance with Chagtar v of the Inscivancy and Bankrupicy

| Board of Indi (frsobeency Reseluton Procass far Coporats Persons) Reguations, 2016, Tha proofof claims is to

| besubimitied by wity of Iofiowing speciied Moo Sonn with docymentany prool in sugoor of Sear daims

| Farm B For claires by Operstipnal Credilons {mecept Waorkimen and Erglosees), Form G- For claims by Firanci

| Credioes, Form CA- For dalms by Financial Trecilors ina class s aloressad, Foem D-For claims by Workmen and

| Emphawees, Fomm E- For clsims by Authorized Repraseraativa of Workman and Employeas, Form F- For clamms by
 Creditors ather than Finandal Credilons ard Operational Crediors sl
| Submission of fatse or misleading proofs of claim shal attract penaties. Sanjay Mehra

Interim Rasolulion Professional, Searock Internalional Privade Lirnited
Regn. No.: IBBIPA-DD1AP-P-018 B0 S -20200 2734

' (&) Weblink: https:dibbgow nienfomeidownlosds

| Date . 2702 2024
| Place: hew Dathi

L&T Finance Holdings Limited
(Erstwhile, L&T Finance Ltd under The Scheme of Amalgamation by way of
merger by absorption with L&T Finance Holdings Ltd w.e.f. Dec 4" 2023)

Registered Office: L&T Finance Holdings Limited, Brindavan Building, Plot No 177
Kalina, CST Road, Near Mercedes Showroom, SantaCruz (East), Mumbai 400 098

CIN No.: L67120MH2008PLC181833
Branch office: Bangalore

Intimation for sale of Mortgaged Property by way of Private Treaty under SARFAESI Act, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Co-Borrower (s) that the below described immovable property
mortgaged to the Secured Creditor, the Physical possession dated 13th,September 2023 of which has been taken by the Authorised Officer of L&T Finance
Holdings Limited, the Secured Creditor, will be sold through Private treaty, in accordance with the provisions of SARFAESI Act and the rules thereunder
pursuant to the receipt of an offer for purchase of below mentioned Secured Property at a reserve price of Rs. 33,00,000/-(Rupees Thirty Three Lacs only) on
“As is where is basis”, “as is what is basis”, whatever is there is basis” and “No recourse Basis” on 16/03/2024., for recovery of Rs. 63,67,531.47/- (Rupees Sixty
Three Lac Sixty Seven Thousand Five Hundred Thirty One and Forty Seven Paise) as on 23.02.2024 along with further interest, expenses, charges and other costs
thereon due to the Secured Creditor from Mr. RAJENDRA PRASAD HG (Borrower) and Mrs. SARASWATI MYAGOTI & SRI GANESH TRADING CO.

(THROUGH ITS PROPRIETOR RAJENDRA PRASAD HG) (Co-Borrowers.

Further we refer to public auctions dated 01-12-2023 with Reserve price of Rs. 39,79,240/- and Second Auction dated 02-01-2024 with Reserve price of Rs.
35,81,316/- which have failed due to lack of bidders. We therefore proposed to sell the aforesaid immovable property by way of private treaty at a reserve price

ofRs. 33,00,000/-(Rupees Thirty Three Lacs only).

DESCRIPTION OF | SCHEDULE-A

SECURED ASSETS

Process Email ID: drp siphi@iyaboo.com |
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TATA ELXSILTD

Regd. Office: ITPB Road, Whitefield, Bengaluru, Kamataka - 560048

Motice is hereby given that the certificates for the under menlioned
securities of the Company has’have been lostmislad and the
holder(s) of the said shares have applied 1o the company to issue
duplicate cerificate(s). Any person who has a claim in respect of
the said securities should lodge such claim with the company al its
Registered Office within 15 days from this date else the company
will proceed lo issue duplicate certificates without further intimation.

Name of Holder{s)|Certificata  Folio Distinctive | Mo. of

No. No. MNo. Securities!
120499 EXDO0021282 | 17524841 - 100
17524940
Name of Applicant
Deepaben B. Modi

Deepaben B. Modi

Date : 25/02/2024
Place : Ahmedabad

2
| Piramal

Finance

PIRAMAL CAPITAL & HOUSING FINANCE LTD |

CIN:L65910MH1984PLCO32639

Registered Office: Unit No-601,6th Floar, Piramal Amiti Buitding, Piramal Agastya

Corporate Park, Kamani lunction, Opp. Fire Station, LBS Marg, Kurla [West)

Wuembai- 400070 - T +51 22 3802 4000,

Branch Office: Mo 305 & 304, 3rd Floos, infand Ornate Navbharat Circle, Kadilabail, Mangalur, Karnataka- 575003

Contact Person: 1. Matlikarjun G. Hadagali- 9620686817 2. Pravesn B Emmi- 9343178492 3. Vishal Ketele- 9584966653
E-AUCTION SALE NOTICE OM SYMEBOLIC POSSESSIOM, E-ALCTION DATE: 29.03.2024, 11.00 AR to 2,00 PAM

Loan Code/ Branch) Demand Motice Property Address - final Reserve  |Espnest Money Outstanding
Barnoaer(s) Co- Date and Amount Prlce Deposit (EMD) Armownt

Borrower(s)) Guarantor]s) {10% af RP) [23-02-2024)
(Loan Code Na.; Dot:17-08-3023, | &Ml The Piece and Parcel af | 363 Rs A=,
ERAOT315°M0, Ro 4562604/ | The Property Having an T008.0007- | 700,800/ 4859 T14/-
{Bengaluru- Branch {R%. Forty Five lakh | Extent;- 5abe No, 34 [Re, Seventy | [R5 Seven | {Rs, Forty Eight lakh
|t8ranch), SomashekarV  |Sidty Two Thousand | Bangabore Rural- 562114 lakh Eight lakh Eight | Fifty Mine Thousand
II:El,'r'r'-:_'|'.l-.l'|a;=|:|_ edha B S Hungnes Four Thcusand Hundred Seven Hundoed
II:'.Tn:l Baorrower 1) 2nly] Cinky| Onty) Faurtasn Only)

Date : February 27, 2023

,f_ian:e : Bangalore

DATE OF E-AUCTION: 25.03.2024, FROM 131.00 A.M. TO 2,00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH), LAST
DATE OF SUBMISSION OF BID: 28.03.2024, BEFORE 4.00 P.M.

For detailed terms and conditions of the Sale, please refer to the link provided inowweepiramalfinance.comye-Auction.html or

ermailus cnpiramal.auction@piramal.com.

The abowe mentioned BorrowerGuarantor are hereby noticed 1o pay the sum as mentioned In section 13{2) notice in foll with
acorued interest till date before the date of auction, failing which property will be auctioned/sold and balancedues it amy will
be recoversd with interest and cost from Barrower/guarantor

Sd/- [Authorised Offlcer)
Piramal Capital & Housing Finamce Limiteﬂ,

(ENTIRE PROPERTY IN WHICH THE BUILDING IS CONSTRUCTED)
All The Piece And Parcel Of The Property Address:- Residentially Converted Lands Bearing New Survey Numbers 1 To 26 Of
Venkatapura Village, Kengeri Hobli, Bangalore South Taluk (presently Under H.gollahalli Grampanchayat Having Katha No.
1500030601000009) Measuring In All About 51 Acres 9.6 Guntas Out Of Which 3008 Sq.meter Equivalent To 32,378 Sq.ft Have Been
Relinqueshed For Putting Up Electrical Sub-station Area And 96145.67 Sq.ft Have Been Reserved Towards Civic Amenities (excludes
The Area Relinqueshed Towards Parks, Open Space And Towards Cdp Road) And Bounded On The:

&, L&T Finance

UNION BANK OF INDIA

BANGALORE CITY (SULTHANPET) BRANCH
# 24 KeshavNivas, KaviKalidas Road, Gandhinagar, Bangalorg-560009,
Mob: 9321821497 E-mail: ubin0900222@unionbankofindia.bank, Website: www.unionbankofindia.com

NOTICE TO THE BORROWERS INFORMING ABOUT SALE (30 DAYS NOTICE)

Fa; (£7) union Bapk

I -'\-.

RULE 6 (2)/8 (6) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002

{1) Borrower: 1) Mrs. K.Manjula, No.58/1 Krishna Reddy Layoul, Agrahara Elecironic City Bangalore-380100.
2] Mr. Thippana, No 5811 Krishna Reddy Layout, Agrahara Elecironic City Bangalore-560100

Sale of property belonging to K Manjula Thippanna for realization of amount due to Bank under the Securitization And
Raconstruction Of Financial Assels And Enforcement Of Security Inferest Act, 2002,

Union Bank of India, Bangalore City (Sulthanpet) Branch the secured creditor, caused a demand notice dated
02.11.2019 under Section 13(2) of the Securitisation and Recanstruction of Financial Assels and Enforcament of Security
Interest Act 2002, calling upon you to pay the dues within the time stipulated therein. Since you failed to comply the said
notice within the perod stipulated, the Authorised Officer, has t1aken possession of the immovable secured assets under
Section 13(4) of the Act read with Rule 8 of Security Interest (Enforcement) Rules, 2002 on 02.01.2020,

SCHEDULE OF PROPERTY : Site No.2% Katha Mo 37 Chikkathagour Village, Begur Hobli Bangalore South Taluk.
Measuring 720.00 Sgft. Bounded on: East by: Road, West by: Site No.36, Notth by: House of M Nanjunda,
South by: Part of Site Mo 29 Now sald fo Mr. D L Puttaswamy,

(2) Borrower : (1) Sri. Amit Kumar S'o. M.R.Amarnath, No. 1706, 5th Cross, 5th Stage, 15t Phase, BEML Layout, RR
Magar, Bengalury - 560008, Also at: Sri. Amit Kumar No.63 A, Kumarappapuram 151 Street, Rayapuram Extn. Tirupur,
Tamilnadu-64 1601. (2) Sri. Abhishek Kumar S/o. M.R Amamath, Mo.1706, 5th Cross, Sth Stage, 15t Phase, BEML Layout,
RR Magar, Bengaluru 560098, Also at: Sri. Abhishek Kumar, 5-H, SBI Colony, 3nd Street, Rayapuram, Tirugur, Tamilnadu-641601.
{3} Sri. Prasad. KA, No.137, Rajee Ashraya, 1stFloor, 1st Cross, central Excise Layout, Vijaynagar-560040.

Sale of property belonging to Sri. Amit Kumar, for realization of amount due to Bank under the Securitizabton And
Reconstruction of Financial Assets And Enfarcement of Security Interest Act, 2002.

Union Bank of India, Bangalore City (Sulthanpet) Branch, the secured credilar, caused a demand nolice dated 03.10.2022
under Section 13(2) of the Securitization and Reconstruction of Financial Assels and Enforcement of Securily Interest Act 2002,
calling upon you to pay the dues within the time stipulated therein. Since you failed to comply the said natice within the period
slipulated, the Autharised Officer. has taken possession of the immavable secured assets under Section 13(4) of the Act read
with Rule 8 of Security Interest {Enforcement) Rules, 2002 on 04.03.2023.

SCHEDULE OF PROPERTY : Flat No.22-B.1s1 Floor (consisting 2BHE) having super buili-up area 130477 30 FT along
with 1 car parking, proporionate share in comman areas, passages, lobbies, staircase ele together with 510 50 FT UDS of
land comprised in All that piece and parcel of properly Bearing Site No 22 & 224, Formed in Sy No. 14718 Khata No.552 vide
conversion order no. BIDISIALMNSR{N) TE19853-00 dt.04 01,1989 issued by Spl. Dy, Commissioner, Bangalore District situated
at Herohalli Village, Yeshvanthapura Hobli, Banglore North Taluk, Presently comes under BEMP ward No.72 Limits, East to
West 45 Feet and Morth to south 35 Feet togather with ail nghts appurtenances whalscever whether undermeth or above
gurface and Bounded by: Eastby: Road, West by: Site Mo, 16, North by: Private Property, South by: Sile No 23,

Even after taking possession of the secured assat, you hava not paid the amount due fo bank. As such, it has become
necessary to sell the above mentioned properties by holding public e-auction after 30 days from the date of receipt of this
nolice through onfing mode, The date and time of e-auction along with the Resarve Price of the properties and the details of
the service provider, in which the e-auction to be conducted, shall be informed to you separately. Therefore, if you pay the
amount due to the bank along with subsequent interest, costs, charges and expenses incurred by bank before the date of
publication of sale notice, no further action shall be taken for sale of the property and you can redeem your property as
stipulated in sec. 13 (8) of the SARFAES! Act,

Date : 26.02.2024
Place : Bangalora

Sdl- Authorised Officer
Union Bank of India

Tumkur Grain Merchants Co-op Bank Ltd.,

Phone : 0816-2257636 / 4021102-103, Fax : 0816-2255905, Email : tgmch_ho@hotmail.com, tgme.ho@tgmebank.com,

TENDER CUM - AUCTION SALE NOTICE

AUCTION SALE OF IMMOVABLE PROPERTY UNDER SECURITISATION AND RE-CONSTRUCTION OF FINANCIAL ASSETS AND

Whereas, borrower (1) Mr. Ramchandra Sio Gujjappa, #42, First Floor, Sni Lakshmi Venkateshwara Nilaya, 9th Main Road, Near ICICI Bank ATM, Hongasandra North,
Bargalore-560068, (2) Mr. Prakash R S/a Ramchandra #42. First Floor, Sei Lakshmi Venkaleshwara Nilaya, 9th Main Road, Near |CICl Bank ATM, Hongasandra North,
Bangalora-560068 (3) Mr. Harish R S'o REamchandra, #42, First Floor, Sri Lakshmi Venkateshwara Nilayva, 9th Main Road, Near ICICI Bank ATM, Hongasandra MNorth,
Bangalore-560068. Personal guarantee of Sri Ranjetha H 8 S/o Shivanna H N, Residing at # 487, 1st cross, Sth Block, Sir M Vishweshwaryya Layout, Malashalii,
Bangalore-T8 having failed to repay the debt in respect of borrowing from Tumkur Grain Merchants Co-op Bank Ltd., J.P.Nagar Branch, Bangalora. The total amount
due and payable by therm jointly and severally as per the agreed terms and conditions is Rs. 3,88 47 445/- [Rupees Three Crore Eighly Eight Lakhs Forly Seven thousand
Four Hundred and Forty Fiva Only) as on 30.04.2019, along with interest at the applicable rate and costs thereon.

Whereas the Bank has issued notice under Section 13 (2) of the SARFAESLAcE, 2002 andin pursuant to and in exercise of the powers conferred under Section 13 (4)of the

Act, the Authorized Officer has taken possession of the mortgaged property including those more fully described hereunder an, and the Bank has decided fo sall the below
mentioned property under the provisions of the SARFAES| Act read with the relevant rules of the Security Interest | Enforcement) Rules, 2002,

Head Office : B.H. Road, Tumkur-572103, Karmataka,

Website: www.tgmcbank.com

ENFORCEMENT OF SECURITY INTEREST ACT, 2002

(un-divided Share Of Land)

Schedule A Property.
SCHEDULE-C
(description Of The Apartment)

East 3 Meters Access Road And Thereafter Doddabele Village Boundary
West | Kambipura Village Boundary
BOUNDARIES !
North | Doddabele Village Boundary
South : Vrushabhavathi Valley/stream And Private Property
SCHEDULE-B

An Undivided 0.015% (zero Point Zero One Five Percent) Share (equivalent To 313.12 Square Feet) In The Land Comprised In The

A Two Bedroom Apaprtment Bearing No. Sun-ii-5f-508 (property No. 150200302601003798) On The Fifth Floor In The 5f Block Of The
Residential Apartment Complex Known As “provident Sunworth” Constructed On The Schedule-a Property, Having Carpet Area Of
632 Square Feet (which Is Inclusive Of Balconies And Utility Space), Or/a Plinth/built Up Area Of 730 Square Feet (which Is Inclusive Of
Balconies And Utility Space And Walls Of Apartments) And Proportionate Common Area Of 153 Square Feet Together With An
Exclusive Right To Use The Limited Common Facility Of One Open Car Parking Facility And Bounded On The

g Date & Time of Opening ;
Description of Property Terwdar arid Place of Auction Reserve Price & EMD Amount
Item Mo-1: All that piece and parcel of immovable property bearing BB M P 14-03-2024 lkem No-1: Rs.2,48,62,500/-

Katha New No. 1, and its PID No.61-51-1, situated at Arekempanahally, at
Bangalore 560 011, Ward Mo, 61 - Mavalli, measuring East to west 32.5 feat
and North to south 100 feet, totally measuring 3250 Sq feet and Industrial shed
! thereon bounded on: East by: Remaining half portion of the Site No.1, Wiest by:
. SiteNo.2, North by: Private Property, Southby: Road.

: ltem No-2: All that piece and parcel of Brick Factory industrial shed formed out
- of 3y No.B1, and industially converted vide No, ALN.S.R.139/2011-12 dated
15.12.2011 situated a1 Bhavanahaily Village, Kasaba Hobdi, Malur Taluk, Kolar
Dist, bearing Abbenahally Gramapanchayathi katha No. 250 tofally measuring
7250 34 meters/TBO10 Sq feet and Industnal land and shed therean and

bounded on: East by, 20 feet Road, West by: 14 feet Road, North by, Road,
South by; Remaining portion of the same Sy no.

{Rupees Two Crore Forty Eight Lakh Sixty Two

11.30 AM Thousand Five Hundred Only)

EMD: Rs.24.86,250/-
{Rupees Twenty Four Lakh Eighty Six Thousand
Two Hundred And Fifty Only)

Tumkur Grain Merchants
Co-Op Bank Ltd.,
2nd Floor, 2nd Cross, 4th
Block,

Dr. Rajkumar Road,
Rajajinagar,
Bangalore 560010,

Item No-2: Rs.2,20,00,000/-
{Rupees Two Crore Twenty lakh Only)

EMD: Rs.22,00,000/-
(Rupees Twenty Two Lakh Only)

| East | Stair/lobby
West 5G-503
BOUNDARIES 1
North | Open To Sky
South 5F-507

Electricity And Water Supply.

The Building Is Pre-fabricated Rcc Framed Structure With Vitrified Tile Flooring, Metal Windows And Wooden Doors Connected With

PLACE OF SALE

L&T Finance, 2nd Floor, City Center, 79/2, Hebbal Ring Road, Hebbal, Bangalore, Karnataka-560024.

DATE OF SALE 16-03-2024

SECURED DEBT

Rs.63,67,531.47/- (Rupees Sixty Three Lac Sixty Seven Thousand Five Hundred Thirty One and Forty Seven Paise) ason 23.02.2024

Mr. Santosh Tiwari
Email —santoshtiwari@Itfs.com
Mobile No. 9920490126

CONTACT DETAILS |
OF AUTHORIZED
OFFICERS

The borrower’s attention is invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

Date: 27.02.2024
Place: Bangalore

financ i“. ep' .in

For L&T FINANCE HOLDINGS LIMITED

having remitted the TDS.

Sd/-

Terms and Conditions of Auction Sale: -1) The Tender form can be collecied from Tumbur Grain Merchants Co-Op Bank Ltd., 2nd Floor, 2nd Cross, ESI Road,
4th Block, Dr. Rajkumar Read, Rajajinagar, Bangalore 560010 (Mob: 9880882881, 9449027476) on all working days during office hours. 2) The intending bidders shauld
submit their bids in the prescribed tender form in closed cover along with EMD of 10% of the Reserve Price by means of Demand Draft / Banker's Chegue | Pay Crder
drawn in favour of “Tumkur Grain Merchanis Co-Op Bank Ltd.." payable at Bangalore. The Demand Draft/ Banker's Cheque | Pay Order shall be drawn after the date of
pubication of this Tender — cum - Auction Sale Notice. 3) Tenders not in the prescribed format will not be accepied. The tender along with the EMD shall be submitted af
Tumkur Grain Merchants Co-Op Bank Lid.. Znd Floor, 2nd Cross, ES] Road, 4th Block, Dr. Rajkumar Road, Rajajinagar, Bangalore 560010 (Mob: 9880882881,
8440027476) Latestby 13.03.2024 before 5.00 P M. Tender without EMD shall be summarily rejected. 4) The propery "SHALL NOT™ ba sold below the reserve price,
5) Incasethe bidder is not successhul the E M D amount shall be refunded without interest. 8) The EMD amount shall be liabée for forferture without prior notice, if the
successful bidder fails to adhere fo the terms and conditions of the Auction Sale. T) The sealed tenders will be opened by the Authorized Officer in the presence of the
available/ attending bidders at11.30 AM on 14.03.2024. B) After opening the tenders, the intending bidders may be given opportunity at the discretion of the Authorized
Officer to have, intensa bidding amongst themsalves toenhance the offer Price. 8) The successful bidder shall deposit 256% of the Sale Price (inclusive of EMD)
immadiately after the auction sale, on the same day, in Cash or Demand Draft and the balance of the Sate Price within 15 days from the date of confirmation of sale. In case
of default by the successiul bidder, all the amounts deposited Gl than shall b2 farfeited without notice and the property shall be put far re-auction. 10} The successul bidder
shall bear the statutary dues /Naxes | charges | property lax/ E B charges waler charges | conveyance charges such as stamyp duly, registration fee ele. that is required to
be paid in orderto getthe property conveyed in his favour, as perthe applicable laws. 11) The Authorized Officer has absolute rightto accept or reject any or all of the tender
o bid { offer and ! or adjoumn / postpone / cancel the Auction Sabe without assigning any reason, and also to modify an or alf terms and conditions of the sale without prior
natice. 12) The saleis subject to confirmation by the Bank. 13) The property can be inspected by the intending bidder between 10.00 AM and -5.00PM at his expenses at
the address mentioned in the Schedule. 14) The property is put for sale on “AS IS WHERE IS CONDITION™ and “AS IS WHAT IS CONDITION". The intending biddear
shall satisfy himself about the title, ownership, stalutory approvals, encumbrances elc. of the property. 15) Bidder can bid for all or any one of the hols by submifting their
EMD amount for the individual propesty. 16} In case the badder is a company, a copy of the resolulion passed by the Board of Direclors authorizing the actual bidder lo
participate in the auction on behalf of the Company should be submitted. 17) If the sale price is more than Rs.50,00,000=00 (Rupees Fifty Lakhs Only), then the
auction purchaser'successiul bidder has fo deduct 1% of the Sale Price as TDS in the name of owner of the property & remit to Income Tax Depariment as per Section
194 1A of Income Tax Act and only 99% of the Sale Price has to be remitted to the Bank. The Sale Certificate will be issued only on receipt of Form 2608 & Challan for

For further details the intending bidders may contact the Authorized Officer, Tumkur Grain Merchants Co-Op Bank Ltd., 2nd Floor, 2nd Cross, ESI Road,
dth Block, Dr. Rajkumar Road, Rajajinagar, Bangalore 560010 (Mob: 9880882881, 9443027476) E-mail: securitization@tgmcbank.com

Authorized Officer Place : Bangalore

Date : 26.02.2024

Sd/- Authorised Officer
TUMKUR GRAIN MERCHANTS CO-OPERATIVE BANK LTD.,

0. . BENGAI URU




Ermasil Id, seampural@gamasil com
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TENDER NOTIFICATION
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	Submission of false or misleading proofs of claim shall attract penalties.
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